249 Election to
Committee

13.05 hrs,

ELECTION TO COMMITTEE

CENTRAL SILX BOARD

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI S, D. PATIL): On behalf of

Kumari Abha Maiti, I beg to move the
following:

“That in pursuauce of clause (c)
of zub-section (3) of section 4 of the
Central Silk Board Act 1948, read
with Rules 4 and 5 of the Central
Silk Board Rules. 1955, the members
of this House do proceed to elect in
such manner as the Speaker may
direct, cne member from among
themselves to Ye a member of the
Central Silk Board wvice Kumari
Abha Maiti resigned.”

MR. SPEAKER: The House stands
adjourned till 14.05 hours.

13.06 hrs,

The Lok Sabha adjourned for lunch
till five minutes past Fourteen of the
Clock,

The Lok Sabha re-assembled after
Lunch ai eight minutes past fourteen
of the Clock.

[ Mr. DEPUTY-SPEAKER in the Chair]

ELECTION TO COMMITTEE—Contd.

CENTRAL SILK BOARD

MR. DEPUTY SPEAKER: I will put
Mr. Sonu Singh Patil's motion to vote.
The question is:

“That in pursuance of clause (c)
of sub-section (3) of section 4 of the
Ceniral Silk Board Act, 1948 read
with Rules 4 and 5 of the Central
Silk Board Rules, 1955 the members
of this House do proceed to elect, in
such manner as the Speaker may
direct one member from among
themselves to be a member of the
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Rule 377

Centra! Silk Board wvice Kumari
Abha Maiti resigned.”

’

The motion was adopted.

———

14.09 hrs.
MATTERS UNDER RULE 377

(i) KaLa-Azar EPIDEMIC N CERTAIN
DisTRICTS OF BIHAR

MR, DEPUTY SPEAKER: Mr.
Vinayak Prasad Yadav.

SHRI H. L. PATWARY (Mangaldoi): ~
Mr. Deputy Speaker, Sir, on a point of
order. ...

MR. DEPUTY SPEAKER: This is.
not the way. I am sorry. You have
to be in your seat. What is the
matter? You cannot just come forward
and say like that....

Shri Vinayak Prasad Yadav.
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